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(c) and (d) The Arm could not rift the
paper in time and the allotment had lapsed.

development of Ballooning Technique by
Central Food Technological Rs-search
institute, Mysore

476. SHRIMATI MARGARET
ALVA; SHRIMATI LEELA
DAMODARA MENON:
SHRIMATI AMARIJIT KAUR:
SHRIMATI PRATIBHA SINGH:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether Government propose to take
any steps to popularise the 'Ballooning
Technique', for protection of the stored
commodities from moisture absorption and
insect and rodent attacks, which has been
developed by the Central Food Technological
Research Institute, Mysore; and

(b) whether the process know how has
been given for commercial exploitation; if so,
what are the details thereof?

THE  MINISTER OF  AGRICUL
TURE  AND IRRIGATION  (SHRI
SURIJIT SINGH BARNALA):

(a) and (b) The ballooning technique
developed by Central Food Technological
Research Institute is mainly meant for
Hygroscopic commodities like coffee and has
been released to Coffee Board. This technique
has not been found practicable for storage of
foodgrains.
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Preservation of ancient relics  of
Indian Culture

477. SHRI BAPURAOJI MAROT-RAOIJI
DESHMUKH: Will the Minister of
EDUCATION, SOCIAL WELFARE AND
CULTURE be pleased to state the steps
proposed to be taken by Government for the
preservation, protection and security of
ancient archaeological relics of the Indian
Culture?]
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ments and Archaeological Sites and Remains
Act 1958 (24 of 1958), over 3500 monuments
and sites of national importance are already
under the care of the Archaeological Survey
of India. It is a continuing process to explore
and identify new monuments and relics of
Indian Culture and add them to the list of
national monuments. The Survey has offices
spread all over the country to protect and
preserve the ancient monuments. For the first
time, in the Fifth Five Year Plan funds have
been made available to the Survey to enable it
to attend to a greater number of monuments
than it was possible before. In the normal
budget also there has been a four-fold
increase in the allotment of funds.

For security of the relics watch and ward
staff at the monuments have been increased,
site museums and sculpture sheds have been
constructed and more of them are proposed to
be constructed at places according to the
requirements. At remote places and where
necessary armed guards have been posted.]
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Sanction of Irrigation Projects

478. SHRI BAPURAOJI MAROTRAOJI
DESHMUKH: Will the Minister of
AGRICULTURE AND IRRIGATION be
pleased to state the names of Irrigation
Projects sanctioned or proposed to be
sanctoined by Government during the current
year?]
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